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(b) This is mot a centrally protected
monwment. However, at the request of
Vice Chairman, Yammu Development Au-
thority and Project Director, = Mubarak
Mandi Restoration Project, the Archae-
ological Survey of India has agreed to
take up the conmservation of High Court
Complex and Animal Husbandry Comp-
lex as a deposit work.

G. B. Pant Polytechhnic Okhla

3416. SHRI SHANKAR DAYAL
SINGH: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be plea-
sed to state:

(a) whether it is a fact that a threel
years diploma coursg in Plastic Techno-
logy introduced by the Techmical Educa-
tion, Delhi in G. B Pant Polytechnic,
Okhla, New Delhi is devaid of proper
workshop, machines teaching staff, labor-
atories etc;

(b) whether

basic requirements

it is also a fact that
of the stubht have
no( been met causing tora] frusiration ia
their future career and prospect: and

(c) what steps Government propose (o
take to redress the grievances of thel
students?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURE
(KUMARI SELJA)- (a) to (c) The Gov-
ernment of National Capita] Territory of
Delhi has reported that adequate arran-
gements have been made to  provide
workshops, laboratories with  machines
and equipments and teaching staff as per
requirement of the curriculum at G. B.
Pant Polytechnic, Okhla, New Delhi. Thei
requirements of the students, both for
curficular and extra-curricular  activities,
are being met in terms of class-rooms,
workshops, labaratories, ‘hostel.  play-
ground etc.
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Transfer Committeg of KVs

3417. SHRI N. GIRI PRASAD:
SHR1 DIGVITAY SINGH:
Will the Minister of HUMAN

OURCE DLEVELOPMENT be
to state:

RES-

pieased

(2) whether it is a fact that the Trans-
fer Committee of Kendriya  Vidalaya
Sangathan has recently been/is being re-
constituted with a view (0 making 1
more representative and effective;

(b) if so, the details thereof;

(c) whether it is also a fact that ds
spite the formation of the Committee a
host of teachers have been are still being
transferred at the instance of the Chair-
man Kendriya Vidyalaya Sangathan in
supersession of claim of candidates he-
longing to priority “categories.”; and

(d) if so, the details of such transfers
effected in the current academic session?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPT. OF EDUCA-
TION AND DEPTT. OF CULTURT
(KUMARI SELJA): (2) to (d) Kendriya
Vidyalaya Sangathan has intimated that
there is no transfer committee and trans-
fers of teachers of Kendriya Vidyalaya
Sangathan are carried out in accordance
with the transfer guidelines adopted by
the Sangathan and with the approva' of
the competent authority.

ICSSR Building in JNU Campus

3J418. SHRI MISA R. GANESAN;
SHRI V. GOPALSAMY:

Will the Minister of HUMAN RES-
OURCE DEVEV.OPMENT be pleased to
state:

(a) whether the Indian Council for so-
cial Science Research did take pobssession
of any land in TNU Campus for consr-
uction of its building:

() if so, when:



